
/dinesh/

CEWfRAL ADMIMISTRATIVE TRIBUNAL: PRINCIPAL BEIMCH

0. A. Wo. 1 730/93

New Delhi, this the 15th day of January,1999

HOMI BLE SMT.LAKSHMI SWAMINATHAN.IPIEHBERfiJ)
HDi BLE SHRI N.SAHU,NE«BER<A)

Sh. D, D.Gar g
S/o Shri Krishan LaJ
Retired Enquiry & Reservation Clerk
Northern RaiIway,Hapur

R/o C/313, Vivek Vihar,Delhi

(By Advocate:None)

Versus

1. Union of India
through General Manager
Norther n Railway, Bar oda House,
New Delhi,

2. Divisional Rail Manager
Northern Railway,
Moradabad Division.
Noradabad,

(By Advocate: None)

Q_R D E RCOBAL)

.Applicant

...Respondents

He!i:-BL£__SNT. LAKSHMI syAMINathan.HEHBEB^J)

This is a. 1993 matter listed at serial number li

under Regular matters with the caption that cases of the

year 1993 and earlier will not be adjourned.

2- None is present for the applicant even on the

second call. We have waited till 3.A5PM. in the

circumstances, it appears that neither the applicant nor

his counsel is interested in pursuing this case further.

O.A. is accordingly dismissed for default and

non~prosecution. No order as to costs.

( M- SAHir-
HEHBERCA)

( SMT. LAKSHMI SWAMINATHAITT^
MEMBERU)


